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PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 1271 OF 2024
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Siinstrument No.

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
LA. NO.691 OF 2025
IN
ORIGINAL APPLICATION NO. 1271 OF 2024

IN THE MATTER OF: -
s 2
€53
\ 88%  Shri Khroo L. Pariat ...Applicant
ECd
523 VERSUS
Ta
S g The State Of Meghalaya & Ors. ...Respondents
ADDITIONAL STATUS REPORT ON BEHALF OF
RESPONDENT NO. 7- PWD, MEGHALAYA
3
R [, Hubert Kharlukhi, S/o (L) Ionnis Warnongbri, aged about 57 yrS.,
\6‘ the Chief Engineer,Public Works Department (NH) resident ofRiat
~N
) Laban, Kynjat Phutbol, Laban, Shillong, Meghalaya — 739004, do
%
D

hereby solemnly affirm and state as under:

That T am presently posted as the Chief Engineer, Public Works
Department (NH) and as such 1 am aware of the facts,
circumstances and records pertaining to the instant case in my
official capacity. I am competent and authorized to swear the

present affidavit in compliance with order dated 04.02.2026 on
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behalf of Respondent No. 7 - Public Works Department,
Government of Meghalaya.

2. That it is most respectfully submitted that the answering
Respondents have already filed their reply to the letter petition on
21.07.2025 and reply to the Interim Application bearing No.691 of
2025 on 15.12.2025and status report dated 02.02.2026 which may
kindly be treated as part and parcel of the present affidavit and the
same is not being repeating hereinfor sake of brevity.

3. That it is most respectfully submitted that as indicated in the
previous affidavits, the soil and boulders dumped by the previous

contractor Respondent No.8has already been cleared from the

égg paddy fields, tributary streams of the Myntdu river and from
- T =

N §390
%%% Myntdu river itself. It has also been cleared from the side of roads.
w3
“§°‘§ Further, the work of stonewalling at places where it is required is

also being carried out along with planation at slopes throughout the
road to arrest sliding of any loose soil etc The photographs of
completed stretches of road and areas around were annexed with
affidavit dated 15.12.2025.

4. That work is undergoing only af the last bridge at the road which is

in the final stages of construction due to change in scope of work.
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5. That in addition, to safeguard against any risk of soil erosion during
the coming monsoon, additional = measures such as
sandbagpalisadingat vulnerable locations, channelizing the flow of
rainwater through properculverts with cemented outlet aprons,
construction of stone masonry walls, tree andbamboo plantations
along the stretches of the road, and maintaining adequate
uphillslopes, have been carried out throughout the stretch of the
road as well as the existing construction site. As a result, there was
no further erosion of soil or anymovement of debris during the year
2025. A copy of the report of the status report dated 26.02.2026 is

annexed herewith and marked as ANNEXURE R-7/1.

*

That the contractor has further been instructed to clear and remove

/
Chief Engineer (NH)

all remaining debris, if any after completion of the final bridge at

PWD (Roads)

Meghalaya, Shillong

that location as soon as the work is complete before the onset of
monsoon to prevent any debris from flowing into any water stream.
7. That in view of the submissions made above, it is most respectfully
submitted that Respondent State of Meghalaya is committed in
taking all remedial measures qua the mischief of previous
contractor to ensure that the Myntdu River retains its pristine

nature. The instant affidavit may kindly be taken on record and

ppropriate orders may kindly be passed by this Hon’ble Tribunal.

It is prayed accordingly.
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X
DEPONENT

Chiet Engineer (NH)
PWD (Roads)

Moghaiaya, Shillong

VERIFICATION:

Verified at Shillong on this_02nd _ day of March 2026 that the contents
of the above affidavit are true and correct to the best of knowledge and
belief of the deponent based on official records of the State Government

and nothing is false and nothing material is concealed therefrom.

NUTRY *":\A Q. \/

Ko

. / “
Mon - Sbaxtiabo khasue® /Wm/
Mooet, Sniften DEPONENT
Chief Engineer (NH)
PWD (Roads)
Hirmed before me tnis Day On Meghalaya, Shillong

Salemnly A WS o
ent is identi
Z‘ ) ,')0 ')'g DThe gepon Uwcaﬁ
i = of the Affidavit
Aify that the contents
‘ar?re:é over and Exp\a'med to the Deponent

who verified the same before me. i
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ANNEXURE R-7/1

ACTION TAKEN REPORT IN
COMPLIANCE WITH ORDER OF THE
HONB’LE NGT, PRINCIPAL BENCH

(04.02.2026)



ACTION TAKEN REPORT IN COMPLIANCE WITH ORDER OF THE

HONB’LE NGT, PRINCIPAL BENCH IN OA NO. 1271/2024 ORDER
DATED 04.02.2026.

In compliance with the order of the Honb’le NGT, Principal Bench in OA No. 1271/2024 Order
Dated 04.02.2026, the action taken by the concern contractor M/s Dhar Construction with
regard the Construction of Jowai By-Pass is submitted as follows.

1. Additional Sand bags Palasiding has been constructed at most of the locations to prevent the
soil from erosion and movement to the Myntdu River. Photo at Annexure — .

ANNEXURE _ 1

gitude: 92.184747 [
{Elevation: 1361.69+5.22 m [
!?_cu.ncf'ln.lj m_ .3
g_ Jowai ;

Latitude: 25.438626

3 e . n 3 < .
Longitude: 92.182541 v v 3 % s . « v
:Elevallon: 12586.02t224m B iz = : ‘ o /“12“;"‘
Accuracy: 191.6 m I Had
Time: 23-02-2026 15:42 y i ', Zh ngineer (NH)
Note: Jowai Bypass:NH40.E & = : e Bd by B TaE A D (Roads)
[chplnage: 0.600km P - aya, Shillong

N

Assistant Execunﬂer PWD (Roads) Q\
N.H. Sub-Division, Jowai . - LEAQ\,, .
Jowai Cenral Division




Elevation: 1258.55+2.35 m
’Accuracy 3.847m

Time: 23-02-2026 1

Note: Jowai Bypass: NH4

Chainage: 0.300km

=
f E@’WD (Roads)
N.H. Sub-Dlvusion. Jowaj

Assistant E. _
E”“‘M'“? r PWD (Rds)

ntral Division

Mo

Chief Engfneer (NH)
PWD (Roads)

Meghalaya, Shillong
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ANNEXURE - |

=
Assistant Executive Engineer PWD (Roads) o E p
N.H, Sub-Division, Jowai ' E”?m Central Uv‘iAs/jgsssds)
KL
Chief Engineer (NH)
PWD (Roads)

Meghalaya, Shillong



ANNEXURE - [

3 < ‘
Latitude: 25.435473 /. . [ AL
Longitude: 92.185998" N
|Eleva1ion:1249.47t4.-37m N
Accuracy: 4.476 m . ¢

me: 23-02-2026 15:34 ™
Note: Jowai Bypass:NH40.5¢
Chainage: 0.000km

. /
Assistant Executive Engineer PWD (Roads Broutve EngnediPiD (s
! ) (Res)
N.H. Sub-Division, Jowai Jowai Contral Division

At
Chief Engineer (NH)
PWD (Roads)

Moghalaya, Shillong
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ANNEXURE -1

Latitude: 25438465
{Longitude: 92.182808

24841 m
ime: 23-02-2026 15:38
ote: Jowai Bypass:NH40.Ez
[ Chainage: 0.400km

i ive Engi Executive £
Assistant Executive Engineer PWD (Roads) ‘ PWD (Ros)
N.H. Sub-Division, Jowai Jowai Central Division
.‘v\‘9
Chief Engineer (NH)
PWD (Roads)

Msghalaya, Shillong
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2. The location at annexure-II where objection has been raised by the Applicant. The same has
been noted as shown below.

ANNEXURE -II

gitude: 92.181535°
tion: 1393.4316.75 m¢

Cy:4.943 m
ime: 24-02-2026 12:30-
Note.Jowal By-Pass Road ((;h

The Change of Scope (COS) — Bridge is under construction and most of the carth has been

g

retained by sand bag palasiding. The same will be removed as soon as the completion of Ttsh? [\ﬁ% e
t y cGINCs!

bridge before monsoon. "oW0 (Roade)

hioghalaya, SIMIONG
Assistant Executi eﬂer PWD (Roads) Execut PWD (Rds)

N.H. Sub-Division, Jowai Jowai Central Division
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3. The Contractor has been instructed to clear and remove of all the remaining spoil from the

construction site at this location at Annexure - III and to be completed before this coming
moonsoon.

ANNEXURE -III

Déemthring,-

C5pp+49w Yengkeid

Meghalaya 793150,,Ind a
| Lat 25.435441° Long 92

Jowai, Meghalaya Indla-

Nh2086, Jowal, Meghalaya 793180, India
Lat 26,437462° Long 92.184693°

Monday, 02/02/2026 12:10,PM GMT +056:30

cﬁla! Engineer (NH)
PWD (Roads)
Meghalaya, Shillong

Assistant Executiv Eng{er PWD (Roads)

Executive Engihér PWD (Roads)
N.H. Sub-Division, Jowai

Jowai Central Division, Jowai
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M Gma" Avijit Mani Tripathi <avijitmani@gmail.com>

0O.A. 1271 of 2024 NGT PB - Sh. Khroo L. Pariat v. State - further status re;o?’ort and

application 13
1 message

Avijit Mani Tripathi <avijitmani@gmail.com> 2 March 2026 at 15:27
To: Srishti Agnihotri <srishtiagnihotriofficial@gmail.com>, enatoli sema <enatoli@gmail.com>, Sujit Dey
<sujitdey.dey31@gmail.com>, Vikash Kumar <vikashkalp@gmail.com>, thakursumit79@gmail.com, Henry Ahanthem
<ahanthemhenry@gmail.com>, anujkrsharma02@gmail.com, jaiswalgroup05@gmail.com, ceo123jmb@gmail.com,
jhadcjowai@gmail.com

Ma'am/Sir,

Please find attached an advance copy of the further status report and application being filed on behalf of Resp. No.7 -
PWD, Meghalaya in the subject case.

Regards,

Avijit Mani Tripathi

Advocate on Record

Supreme Court of India

B 17, Fourth Floor, Jangpura Extension
New Delhi-110014

Ph.011-43582788, 9958537705

2 attachments

ﬂ OA 1271 2024 PB application for condonation of delay.pdf
1950K

ﬂ OA 1271 2024 PB status report march 2026.pdf
7644K
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